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Liquidation of Impact Publications 
Limited, Delhi

24P0. SHRI LUTFUL HAgUE: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

.(.a) w ither Impact Publications 
Limited pf C-7, Nizpmuddin East, 
Delhi h£s been liquidated; and

(b) whefoer the Registrar of Com­
panies has verified the re*al indentures 
of the foreign share-hojders and mod­
es of remittances?

THE DEPUTY MINISTER IN THE 
MpNlSKY OF LAV- JUSTICE* AND 
COMPANY AFFAIRS (SHRI BEDA- 
Bî A|TA BARUA): (a) As rer records 
qf the Registrar of Companies, Delhi, 
tye company is not in the process of 
liquidation.

<b) No Sir, Since the Company has 
made no profits, the question of re­
mittances by way of dividends -to any 
shareholder abroad has not arisen.

12.M hrs.

» 6  A TO sntxon t o  *«ATTEr
OF URGENT p u b u c  im p o r t a n c e

Reported refu sa l jsy  and Port k sv  
fw m -n o f*  ,io  i# ap 

*®CH ,AMP QROUJf̂ UTS OJf ftlQftS «Omr»
rgft XQMfW*, coujfnias

PROF. MADHU DANPAVATHT 
Sir, ;I call the .attention 

of the Minister of Sapping and 
Tr*PsPPrt to the following .nvatt^r of 
“ tW*t fPwblic importance and I re- 
Ru®*t' that Ke .fuay m%ke a statement 
thereon:—

“The Reported refusal by Port 
and P9ck Workers’ Federation {o> 
load rice and groundnuts on sfrip 
bound for foreign countries."

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUR): Shri S. R. Kulkarni,
President, All India Port and Dock 
Workers* Federation is reported to 
have issued a statement on 2nd 
August, 1973 that loading of Basmati 
Rice and Groundnut for export would 
not be permitted in view of the acute 
shortage of these commodities in 
India. No Basmati Rice was being 
loaded for export at that time and 
the statement only expressed the in­
tention not to permit shipments o f  
Basmati Rice in future when such a 
contingency arose.

One vessel ‘SALAVAT’ commenced 
loading about 2,000 tonnes of ground­
nut kernels, besides other cargo, for 
Soviet Union on 2$th July at Bombsv 
Port. The los in g  operations con­
tinued till 5th August, 1978, when a 
quantity qf 1,397 tonnes of ground­
nut kernels was loaded. The Federa­
tion is reported to have .withdrawn 
the -boycott on the 6th August. It has, 
however, reiterated its decision not 
to perpiit export of Basmati Rice.

The position in regard to export o f 
Groundnut and Basmati itice is as 
under:
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Groundnut A small quantity 

(hardly 0 5 per cent of the total pro­
duction) of hand picked selected 
groundnut is exported every year 
The item is a value added product 
and fetches high price We have 
built up an export market for H P S 
groundnut over a period of years and 
m the country’s interest and m the 
interest of credibility and continuity, 
we like to maintain the export mar­
ket in spite of fluctuations m produc­
tion in a particular vear Further, 
the oil content m H P S  groundnut 
is comparatively less and it is main­
ly intended for table use The 
Foreign Exchange earned by this ex­
port helps us m the import of oil 

Barmati Rtce Since 1962, with 
a view to earning Foreign Exchange 
a limited ouantitv of superior Bas- 
mati rice is mg exported This rife 
is b mg m lj export i '‘•ita n 
tradii mal markets in the Middle 
East, whue a demand has been creat­
ed On an average about 0003 per 
cent of the total Droduction of rice is 
expoited annually This superior 
Ba^mati nee is tonsumed by affulent 
sections of the society and this ena­
bles us to import 3/4 times of wheat/ 
coarse giains Thi», is in the interest 
of the w< akei sections rf the society

The Hon Members will appreciate 
that tht decision to export a limited 
quantity of HPS groundnut and 
superior Basmati rice is m the best 
interest of the rountiy Steps arp 
being taken to explain the position 
to thf Port ind Dock Workers

PKOF MADHU DANDAVATE 
Su Iho issues involved in this call- 
ait^ntion motion need the attention 
not onlv of the Minister for Trans­
port and Shipping but for nme i s s u p s  

also of the Mi foi Commerce 
and Minister for Agnculture TheA 
might be permitted to give nec< **» 
clarifications when some specific 
questions are put to Ihe Minister

MR SPEAKER The mam motion 
is directed to the Minister of Shipping 
and Transport

to load Rice (C A )
PROF MADHU BAStfDAlTATE 

When you listen to the questions. I 
am sure, Su*, you will direct the other 
Ministers also to give replies X leave 
it to your judgment

MR SPEAKER I will direct them 
to make statements independently on 
some other occasion, but we will not 
part with the convention that only 
the Minister to whom the motion is 
addressed will reply

PROF MADHU DANDAVATE 
The All India Port and Dock Work­
ers’ Federation has established that 
the organized working class m this 
country can sometimes defend the 
economic interests of the country 
better than even the Government 
especially when the Government 
fails

SJr ' TVd*»ratinn has raised two 
*piy relpvant issues O e is the ex­
port of Basm ti rice and the other 
is export of groundnuts through 
•■hips When the country faces 
famine and scaicity and when therp is 
srarcih nf essential commodities m 
ihis background on any ground to 
»*xpoit such essential commodities is 
not only wrong but it is a callous and 
criminal attitude It can be argued 
that some of the contracts w^re made 
earlier But I wish to point out to 
m u -  and I would also seek clarifica­
tion from the Minister concerned— 
that m this verv House a solemn 
•KHir was piven to the House 
that when wf wore facing conditions 
of fjmine and scarcity old contracts 
would have to be rosnected but no 
new contracts would be entered into 
bv which people would be subjected 
to hardships As late as July 1973 
f'P-tam pontrart* had been entered 
nto and this means not only breach 
of assurance and promise give1"! in 
this House but I may be permitted 
to argue it might even mean breach 
of privilege Through proper pro­
cedure I will try to raise the is<me on 
a separate occasion
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I wish to point out to you that there 
are two concrete issues which are to 
be clarified separately by the Minis­
ter. One is regarding the export of 
groundnuts and the other is regard­
ing the export of Basmati rice.

As regards the loading operations 
■on the Soviet ship, SALAVAT, carry­
ing consignment of groundnut to the 
Soviet Union, the All India Port and 
Dock Workers’ Federation officially 
xeceived a certain communication 
The information that is available 
from the sources of trade union or­
ganisation reveals certain facts, and 
I would like to seek clarification from 
the Minister concerned regarding 
ihese facts

(Firstly, it has been decided by the 
Port and Dock Workers' Federation 
that they would lift the boycott on 

1he shipment of groundnuts on the 
basis of certain assuiances Is it true 
•that one of the assurances given by 
Soviet Russia is that the balance ship­
ment of 2,000 to 2,500 tonnes of 
groundnuts will be postponed to bet­
ter times m terms of domestic 
Clips'* The second a"surance seems 
<o be that the exporters have agreed 
to divert the remaining consignment 
immediately to an oii mill in Bombav 
and the Government would «ell oil 
at controlled rates—a verv fine as­
surance It is reliably learnt that the 
Head of the Soviet Fxport Mission in 
Moscow has conveyed to the Presi­
dent of the All India Tort and Dock 
Workers' Federation, Shri Kulkarni, 
that 1he Soviet Government would 
consider favourably any request for 
rdible oil supptv as an adjustment for 
the groundnut being exported pro­
vided the request came through pro­
per quarters Probably thev fee] that 
this request should not come publiclv 
through the Dock and Transport 
Workers’ Federation but that the 
Indian Government should s*>nd the 
necessary request

1 am glad that Soviet Russia has 
taken a correct posture that they

would be prepared to send edib’ e oils 
to this country as an adjustment for 
the groundnuts that would be export­
ed not now but when there is a bet­
ter position in terms of the economic 
situation in the country.

As far as Basmati rice is concern­
ed, I would like to have certain spe­
cific information There is a report 
about the likely export of 7000 tonnes 
of Basmati rice by the State Trading 
Corporation to various foreign coun­
tries m the next few days. Remem­
ber 7000 tonnes. The State Trading 
Corporation has entered into contracts 
in July 1973 when the Government 
clearly know about the acute shor­
tage and the rise of prices in the 
country It is our information and I 
would like the Minister to confirm it 
if STC has invited global tenders for 
the sale of 5000 tonnes of superior 
quality Basmati rice and they are 
awaiting quotations from the foreign 
buyers 1 would like to know whether 
this information is correct Our in­
formation through trade union circles 
is that 1000 tonnes are likelv to go 
to Kuwait, 600 tonnes to Karanj 'e 
Jeewanjee, Port Louis, 20 tonnes to 
J S Teja, Kandla, and twenty tonnes 
are likely to be sent to Japan.
5,000 tonnos are to be sent to a cerai»i 
destination about which trade union 
circles have received a certain infor­
mation, and i  would like to have it 
confirmed As regards the 5,000 
tonnes, of Basmati rice, the STC has 
invited global tenders and it is reli­
ably understood that a private partv 
from Jaonn is gninj to lî t thi« nee 
from India the quantity is R f 00 
tonnes of Basmati rice It is reliaMv 
learnt that already the query is being 
made and the quotations are already 
sent i would like to know whe‘ !>er 
this information is correct

It is also learnt that the STC has 
alrendv stocked 12,000 tonnes of Bas­
mati rice m the godowns owned and 
controlled by the Food Corporation 
of India and the stocking arrange­
ments are extremely bad During the 
last two months about five ship-loads
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There is some information provided 
by the Current Topi.cs 0f  tfce Times 
of India of to-day whiQh jp̂ ys:

“Itj is shooing that at >a time 
when the country is taping a t grave 
food crwjs fprices .are sky­
rocketing, the unloading of food 
ships in the -Bombay Port is much 
slower .than it used to <be seven 
years ago when the country passed 
through aoothqr period of acute 
scarcity......

This seems to be the result of 
hurried buying of wheat in the 
'U.S. by the Indian -Supply Mission 
there. But the slow-down is at 
least partly the result of the 
siekeningly familiar luck of co­
ordination between the various 
departments on the one hand and 
the negligence, bordering on cal­
lousness, on the part of the Food 
Corporation o f  India officials on 
the other.”
This is what has been said in the 

Current Topics. This is a very dange­
rous trend. I would like to know if 
this is correct.

Therefore, after having posed cer­
tain questions and having sought 
ecrtain information, I would concre­
tely like to know from you if the 
various shipments of foodgrains to 
which I have made a reference and 
tye countries to which I have made 
a reference are coarect. 1 would also 
like to know whether the communi­
cation received by the Chairman of 
the Port ,& Dock Workers Federation 
from the Soviet authorities concretely 
suggesting that if through proper 
channels a communication is sent, 
4hey are willing to send edible oils. 
Is our Government willing to meet 
(he Soviet authorities and make the 
necessary request?

£b 4fee end I would like to m*)ce 
Stone flf the

,of the j*  also *
T e re n ce  to it  in .this statement 
which I received just *  minute before 
12 noon where it is stated that 
Pasmati is not uUlixed bgr. the vulne­
rable sections of the population.

Of course, we are supposed to 
digest only milo. As far as "8 te 
question of woollen cloth it concerned, 
Indians must >̂ut on the wollen Tags, 
—that fs the concept of free India. 
Leaving this aside for the moment, I 
would like to know definitely about 
one thing. It has been said that you 
will send good basmati rice to other 
countries and in return get coarse 
grains. Is it your approach that you 
would not make <any effort to ‘give 
better type of jrice, even for the 
vulnerable sections of our society, *nd 
that as far as the common man 
is concerned, they have only ta 
take only that type of foodstuffs that 
you want them to take, and the good 
one is to be sent abroad? I do not 
know what the approach of the Gov­
ernment in this matter is. X want 
to know about one thing. Even what 
is meant for pigs in the United 
States, you have been taking it 4or 
granted that Indian citizens can 
consume here.

I have put specific questions to  the 
hon. Minister. In the end I would say 
this. 1 have raised several issues and 
addressed them to the Minister o f 
Shipping and Transport. Not >that the 
is incapable of dealing with these 
issues, but since there are certain 
issues which'are connected with the 
Ministers of Commerce and the Minis­
try of Agriculture, «inoe the hon. 
Ministers of Commerce and Agricul­
ture are present here in the House, 
if the Minister for Shipping la art 
able to lumish the necessary infor­
mation, these two Ministers w y  
kindly be permitted to *iye «he necee- 
say clarifications in the matter.

J5H£I 3A J BAHADUR: Many
tppics have been raised t y  my hon.
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friend Mr Madhu Dandavate and 
with my limited knowledge I will 
try to explain and satisfy him and try 
to set his doubts at rest I will deal 
with such issues first which directly 

relate to my Ministry He has compli­
mented the organised working class in 
the ports to have drawn the 
attention of the country and of the 
Government m this behalf by calling 
a halt and asking for a boycott for 
loading groundnut and basmati rice 

on ships I am sure Sir that if they 
knew the entire background per­
haps they would not resort to the 
boycott and I tru^t they would revise 
their decision to do so which I under­
stood they have already done I 
would beg of my friend to kindly ap­
preciate thi*. After all, what aie wo 
exporting How was this export built 
up' Trade and foreign trade es­
pecially cannot be built up overnight 
It takes >cais and yeais of patient 
e'Toit to build up our expoit tiadc 
and in the context with a view to 
maintain continuity, a ccitam amount 
of bd^mvti nee has bt<n exported 
ovei the Ne'us as I said, since 1062 
And as I said eaxhei, expoit of one 
tonne of basmati nee enables u>> to 
fetch 3 to 4 tonnes of wheat, and 
milo a little more I wont f, into 
the prices now I have got figure-, 
ugaidmr pi ices with mi But the 
fact remains that basmati rice is reall> 
not »»n diticle ot cons imption if I 
may *>a\ so with gieat respect of 
the common people, it is only on 
occasions that they make use of it it 
is only the affluent sections and the 
better-off sections, including Mr 
Madhu Limaye, who use it And I 
can as uro him th it it Mi Madhu 
Limaye accepts my invitation, I will 
not give him basmati rice May I 
point out that we need today milo, 
we need wheat We get at least foui 
times of foodgrains By spanng one 
tonne of Basmati By sending one 
tonne of foodstuff if we can get 4 
tonnes or 5 tonnes of milo or wheat 
I would rather get them by exporting 
basmati So, that is exactly the 
question now.

1336 LS—8
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So far as edible oils are concerned, 
regarding groundnut, may I say, we 
export hardly 0 5 per cent of our 
total produce’  We have to import 
as far as this year 1973-74 is con­
cerned, as much as 1,12,122 tonnes 
of edible oils By October, 1973, we 
have to have as much as 70000 
tonnes imported of these edible o*l , 
and balance by March, 1974 We 
must ha\e them Also, we should 
know that one tonne of groundnut 
exported fetches us 1 1/2 tonnes of 
edible oil That means the price that 
one ton of gioundnut fetches in 
foreign exchange is 200 pound m sterl­
ing (lntei mptions)

MR SPFAKER No mteiruption 
please Let him reply Dont dis­
turb him

SHRI RAJ BAHADUR S11 1
was sa>ing that one ton of ground­
nut- hand-picked selected groundnut 
—it is not the oidmary variety -has 
got a relatively lessei contcnt of oil 
tnan the oidmary variety of giound­
nut th it we use m Vanaspati Oil 
Mills heie in India So if we export 
this variety of gioundnut it ma\ feteli 
us £200 per tonne We are buviig 
edibU oil at £115 I think it will be 
much bettei to h u e euible oil

The hon Membei ju>t now lefeiied 
to a settlement that has been leached 
and the witndrawal of the boycott 
He made a mention about the Soviet 
Union, a friendly country It has 
promised that if Government-to- 
Govunment effort is made m tivs 
regard thev would be able to export
oil to us So far, we are not getting 
edible oil from the Soviet Union 
We aie trying to get some sub-flcwo
oil fiom them Ceitainlv this th ng 
can be considered On thf* question 
of tender in lespect of 5 000 tonnes, 
as I have alieadv stated, we are ex­
porting only 0003 per cent of total 
pioduction of rice, that is, about 40 
to 43 million tonnes per year Out 
of that, we are only exporting 25 000 
to 30.000 tons of basmati rice consum­
ed by the affluent society So, natu­
rally, I think, my friend, Prof Dan-
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aoroad—whether that is correct or 
not, that is for you to say. You. 
have also not reacted to the reference 
made. So, I want to know whether 
the figures quoted by me are correct.

SHRI RAJ BAHADUR: So far as
export is concerned, the dock workers 
will certainly cooperate in the context 
of the present situation. As I ex­
plained, we export a large quantity 
of groundnut and rice to the Soviet 
Union and they will appreciate it. 
As I said, now, the new contract is 
with r e g a r d  to the export of ground­
nut to Soviet Union. The trade agree­
ment with the Soviet Union is in the 
process of implementation. 1 must 
say that I will not take any recourse 
to alibi in this behalf bocause trade 
has to be continued.

Even if there is a lean yefar, we 
cannot simply say that ivo shall break 
off bocause it is a lean year and we 
shall pick it up again later. That is 
impossible; we cannot pick it up 
again. Therefore, even if the produc­
tion is loss, we have got to continue 
it. This year, as against 60 lakhs 
tonnes, the production is only 39 lakhs 
tonnes of groundnut But even then 
we have to part with some quantity.

So far as the quantities under ten­
der are concerned, I have not made 
any secret about it. The tenders are 
going to be opened either today or in 
the next few days, and these are for 
5000 tonnes of basmati rice for vari­
ous countries. Mv hon. friend has 
got a better list than I in regard to 
the countries to which it is beina ex­
ported 1177 tonnes of sela rice is 
also under tender. So. there is no 
question of any secrecy about it.

SHRI VASANT SATHE (Akola):
I am afraid that this issue on the face 
of it is likely to appeal in an emo­
tional way. That is how some of my 
colleagues must have felt exercised 
about it. The moment we read some­
where that essential commodities like 
rice and groundnut are being export­
ed, they naturally feel concerned'.
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davate, will appreciate when I say 
that the country needs foreign ex­
change. if  we need foreign exchange 
certainly, we should export. He said 
that there was certain lack of coordi­
nation between the Transport and 
Shipping and Food Ministries and as 
a result of this, there was delay in 
unloading of food ships. There wa» 
slower rate of discharge in the Bom­
bay port about two months back or 
so. That was so because of certain 
demands of the labour. But, i should 
state heie that I and my colleague. 
Shri Shinde, both, attended to this 
problem. We flew to Bombay one day 
and we settled that. And we came 
to a firm understanding that about 
2,000 tonnes of foodgrains every day 
and about 650 or 700 tonnes of ferti­
lizers every day will be discharged by 
the labour and that the Ministry of 
Food and Agriculture will look 
to it. There is enough of coordina­
tion; we keep in touch with each 
other and I can assure him that he 
should have no apprehensions on this 
score.

PROF. MADHU DANDAVATE: Sir, 
with your permission, I want to seek 
a clarification from the hon. Minister.

MR. SPEAKER: This system of
asking for clarifications for every 
question should be discouraged.

PROF. MADHU DANDAVATE: If
you permit me, then 1 Shall seek a 
clarificattion. There were two things 
to which I had made a reference. 
While trying to build up the case I 
said that we are sending them some­
thing so that we can get something 
from that country.

The Soviet Government have been 
saying that when the local, crop is 
better, then only the groundnut 
should be sent to them. On that 
ground, the Federation had lifted thoir 
boycott. There is a plea just now that 
the shipment should not be sent, to 
which I have made a specific refe­
rence. T also made a reference to the 
Various quantities that were sent
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But if we give a second thought to it 
and also see the explanation that has 
been given, I am sure that ·any re­
asonable person would be convinced 
of it. 

l am sure none of my colleagues 
here would agree that basmati rice 
which sells at Rs. 3 k.g., and is the 
costliest rice even in the best of times, 
is really the rice which the common 
man or even the middle income 
group man can afford to take. 

SHRI C. H. MOHAMED KOYA 
(Manjeri): Then, let him cut his 

quota in the ration and give it. 

SHRI ;'-1 ASANT SATRE: How 
much ration could we cut, and how 
much can be given that way·t 

Hardly one per cent of the society 
in this country has an income which 
is above Rs. 300 p.m. I think it is 
just 1. 7 per cent. 

PROF. MADHU DANDAVATE: Is 
he replying to the call-attention on 
behalf of the lion. Minister'? 

SHRI V ASANT SA THE: Why 
should Prof. Madhu Dandavate feel 
hurt? I am only asking for some 
clarification. 

SHRI MAD HU LIMA YE (Banka) : 
He has no questions to ask, I think. 

SHRI VASANT SATRE: I have 
questions to ask. 

It is only 0.3 per cent of the com­
munity, whose income is above Rs. 
1000. which purchases basmati rice. 
Are my hon. friends going to plead 
the cause of this tiny percentage of 
rich people and say that even the 
few thousand tonnes which are be­
ing exported, in return for which we 
get four times the amount in terms 
of foreign exchange which would 
enable us to get food and other sacrce 
commodities like diesel oil,. crude oil 

and other things which are essential. 
for our farmers, should be stopped? 

Are we going to be so short-sighted 
as to that we shall make a prestige 
issue or emotional issue out of it and 
say that Government should not ex­
port even this small quantity? This 
is the question which I want to ask 
Are Government going to be brow­
beaten by this type of questions and 
posers that are being placed before 
them? 

SHRI C. H. MOHAMED KOYA: If 
they do so after meeting the mini­
mum requirements of the citizens, 
that would be all right, but they are 
not doing so. 

SHRI VASANT SATRE: Therefore,. 
as far as rice is concerned, may I 
ask Government to allay the fears of 
those people who say that rice would 
be availabfe to them only if this 
export is stopped? Will Government 
assure them that other qualities of rice 
would be made available to them in 
Bombay as against these few thousand 
tonnes which are being exported? I 
think that it should not be difficult 
for Government 'tc

i 

do so. 

Will Government give tn1s assu­
rance to the people of Bombay where 
this rice would otherwise have been 
distributed? So far as rice is con­
cerned, I am sure our fear also will 
be allayed if 7,000 tonnes of rice of 
othP.r quality -c,11 be made -available 
in Bombay or nea·rby region for 
public distribution. You export this: 
superior quality to earn four times. 
more value. 

SHRI PHOOL CHAI'TD VERMA 
(Ujjain): What about sela chaval? 

SHRI Vi,S\NT -SATRE: The next 
question is about groundnut. The 
Sala,vat is taking groundnut to USSR. 
A, you know, groundnut prices in this 
country have really shot up. I was 
surprised to see Hie other day that in 
a town like I'Jagpur the price is 
Rs. 6.50 per kg. whereas akrot in 
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Shamin’s place sells at Rs 4 50 pei 
kg That means, groundnut has be­
come costlier than even a luxury 
article like akrot—it is like basmati 
in reverse When countries like the 
USSR are willing to postpone the lift- 
1 lg, why should we not allow this 
postponement’  Secondly, are Gov­
ernment willing to make an arrange­
ment with the USSR that as against 
this groundnut, they should divert, m 
temij, of value, some of the wheat 

which they have purchased at a lower 
price fron  USA7 (Interruptions) They 
diverted to Bangladesh Why should 
we not get wheat at a cheaper price 
Irom them’

SHRI JYOTIRMOY BOSU (D ia­
mond Harbour) Fiom vouj fcou- 
father''

SHRI VASANT SATHE Your g ;d- 
father purchased it fiom  your god- 
uncle Nixon

Thercfoie, will Go\ eminent consi­
der this exchange' If that is done, 
that would be some sjlice

Lasth I was Old m leply to my 
unvaried question that last vear we 
imported 48 200 tonnes of edible 011 
and 75 900 tonne of rape seed Inis 
year, in 1973-74, we aie going to im­
port 1,90,000 tonnes of edible oil and
93,000 toin°s of lapc seed or equi\a- 
lent oil I want confirmation of these 
hjure I \ ant to know how much 
are Gov crnment go^ng to get in 
exchange for groundnut either in th< 
form of oil fiom  USSR or better still, 
wheat at a lowei price as I have cug- 
gested

SHRI RAJ BAHADUR So fa- as 
the export of basmati is concerned 

1 repeat that it is only the superior 
type of basmati As for sela also, 1 
am told it is par boiled basmati ricc 
I also repeat that the quantity in­

volved is OOOOS per cent of the total 
production

As for an assurance to the people 
o f  Bombay that 7,000 tonnes of ordi­

nary nee m lieu of this would be 
provided, lam sure that this export 
will not have the slightest effect on 
the availability or provision o f neces­
sary foodgrains to the people of 
Bombay I can give this assurance 
that it will not make any dent at— 
all, particularly this being basmati 
rice

About the exchange of wheat ms- 
(ce.0 of oil, that is a question which 
1 think the Food Ministry might take 
into account if they make such a 
request But I do not know, I cannot 
make any such recommendation

About the figures, whether th® 
figure is *hat I quoted iust now or 
not

SHRI VASANT SATHE On this 
why dont you ask the A gncultire 
Minister or the Commerce Ministry 
to lep ly f They ire sitting there \ 
good suggestion is be*ng made Wo 
want a reply (Intel ruptions)

SHRI RAJ BAHADUR Now, 
about the figure 1 do not have the 
figurt foi lape-seecl but I have got 
the figu e of the total quantity of ou 
that we aie going to import, it is 
1,12122 tonnes to be exact, for
1973-74 as against his figure of 
1,19 000 tonnes My figure is from » 
source which I can say is authentic*
I do not Know fiom  uhich source his 
figure has been given

CHRI VASANT SATHE Hand-pi­
cked

SHRi RAJ BAHADUR I am not 
talking about hand-picked, I am talk­
ing about the total quantity of oil to 
be imported You said it is 1,19,000
( Interruptions)

MR SPEAKER There is very 
little diffei once between your figures 
and his It is all right

Shn Jagannath Mishra
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^ trfrn*  (*Tfsrifr)  : 
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%«Fmriw ft eft ftfoft *rt 
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q̂srfcf n̂T%3T Wlfk̂ I T̂ STCFf 
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ztxxmz 1 w ̂  fqr *r?r  *rfr 
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f̂t tFT̂r t̂r%3r ?rfe ̂  ̂ w 

% tô ̂r sft faiw f̂r%
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# 3TPFTT =̂TfTr f f§P fRT k Wf
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tort  T̂fRT%̂nfw 
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T*, cTrf̂T R̂TTT SRPfcfta SpaRTAT

?nT f ?r  qw,

f̂ft ?TCf  ir̂ f̂t *T  I 
# #   ̂3TFTTT l̂̂ r  ̂f% TOT
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ft 3TTRT far
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itst sr55T
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I f ̂t?t mFm fkm »r  ^ grcr 
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sft OTTo flfto Y  (9TT»ftt)
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wm t̂t f ^ mr ?t rgt t, f̂pr 

tt gssfWfT ?t ?rr ̂    f̂rf̂T

o fr tt 
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faM tot t o  % W

rm «fft vm m #ar  | \  srfc 

*t?t %  vt ?r«rr star

 ̂  ̂ T*ff qr 

F̂Tcrr ?̂r wft €FZHTC  1 #

'ff'RSrid ̂wrtirwr srwr m qrfŝr % ̂ ®t 

5TT, ̂  s* SPPIT t:

“whether the Gujarat Agro In- 
dustnes  Corporation will  export 
more than 7000 tonnes of oil cakcs 
this year?”

The reply given was:

“The Gujerat  Agro  Industries 
Corporation would  be  exporting 
12600 tonnes oi groundnut extrac­
tion this year”.

VW ran sffr *npr?T ir *TT T\r -7% I f 

% f̂ T =anrr qfa: 

fwft fc t fĉsr ̂  it wi $ 1 ̂

% TPT  Hsfl ? I p̂PPf
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| I

Pleading a bad cate m the best way 
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?̂Tfa*T,*F*f ̂  ̂  f » SWsftft 

«fft yrjTT f*HT ̂T̂TT ?t\t vfr̂ %  T

fiRT to*r to «Ft frmr 11 vrr 

f̂rar #  t  % *ffrfr «Fr trmwft 
ww*  fwrr ̂rrf?rtr ?
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fa r  stmrr m  m

srrer^rr 1

SHRI K S CHAVDA (Patan) 
People in the countiy are claiming 
for edible oil including groundnut oil 
Vanaspati factones are starved of law 
mate lals and the whole countiy is 
facing this unprecedented cn-us 11 
edible oil \onacpati and ^her Des­
pite thii, position, export of substan­
tial quantities of gioundnut and o hei 
essential commodities is being allow­
ed Will the hon Mmistei tell us 
the details of quantity of gioundnut 
and other essential commodities in 
short supply m 'the country which 
have been contracted for export with­
in the next six months or so’  It is 
said that the Government have enter­
ed into a new contract for exporting
10,000 tonnes of rice to Canada, Jopan 
and Kuwait Will the Government 
review the export policy m consulta­
tion with the Ministry of Food and 
Agriculture with a view to ensure

Year

1968-69

1969-70

1970-71

1971-72

1972-7^

So far as Russia is concerned, the 
Trade Plan agreement with U S S R  
was entered into m 1972 for 15,000 
tonnes against which these supplies 
are going to be made,

I think, this is all that I have to 
say about it I do not have separate 
figures for Gujarat

that contracts for exports are either 
cancelled or staggered? Even though 
Gujarat is a major groundnut pro­
ducing State m our country, the sell­
ing price of groundnut oil in that 
State is more than in any other State 
m our country What are the reasons 
for this and what steps government 
will take to ensure that the prices of 
edible oils m the country in general, 
and Gujarat m particular, are brought 
down’

SHRI RAJ BAHADUR Again 1 
may have to commit the offence of 
repeating what I have already said, 
because no new issue has been lais- 
ed He has repeated the question of 
a new contract, so fai as groundnut 
is concerned

SHRi K S CHAVDA I have asked 
foi the figures for the next six: 
months

SHRI RAJ BAHADUR If he is 
interested in figures, I shall give the 
figuits These are figures of produc­
tion and expoit of gioundunt

ProdutUou Lxpoit

46 31 lakh tonnes 37 000

51 30 ” »• 36,000

61 11 ” " 26,000

61 81 *’ ” 27,000

39 24 ” 13,000 
(up to Dec ’72)

12 56 hrs 
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